53 Written Answers

of functioning shall submit the data collect-
ed by it and its teams and a yearly report
- to ‘both Govennments.

3. The Joint Committee shall be respon-
sible for implementing the sharing arrange-
ment. Any difficulty arising out of the im-
plementation of the above sharing arrange-
ments and of the operatiom of the Farakka
Barrage shall be examined urgently by this
Joint Committee and any differences or
disputes, if not resolved by the Committee,
sholl be comsidered by a Panel of an equal
number of representatives of the two
Governments to whom the Joint Commit-
tee shall refer the difference or dispute. If
the difference or dispute remains unresolv-
ed by the Panel, it shall be referred to
the two Governments for urgent discus-
sion.
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Show caunse notice to Railway Employees

#257. SHRI ROBIN KAKATI: Will the

_ Minister of RAILWAYS be pleased to-

state:

(a) the total mumber of NF Railway
officers and other employees who were
served with notices of show causes for not
attending their offices on the 6th May,
1982 due to the call given by AASU and
AAGSP for non-cooperation to observe
Hartal; and



